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(ii) CREATION OF SEPARATE ' RAIL" 
WAY DIVISION FOR WESTERN 
ORISSA. 

SHRIRASA BEHARIBEHERA 
(Kalahandi) : I would like to 
raise the folJowing issue under rule 
377. Western districts of Orissa have 
not got due consideration in matters 
of railway development in the ab-
sence of a separate railway division 
in Western Orissa . One-third of the 
total railway line laid in SE Railway 
is within the State of Orissa and 
major rail roads pass through Wes-
tern districts of the state. SB Rail-
way has 7 divisi ns in ~ll and only 
one divi ion i situated at Khurda 
Road near Bhubaneswar of Orissa. 
Four more divisions have jurisdic-
tion within the State of which 2 divi-
sions viz. Chakartlharpur and ~Val
tair have extensive areas of Western 
Orissa within their jurisdiction, In 
spite of this the big workshops 
and divisional headquarters are 
situated outside Orissa. 

The workload of almost all the 
important railway stations of this 
part of the State has gone up follow-
ing the coming up f large number 
of cement factories in rhis region, 
Coal India have plans for extensive 
development and raising coal 
fields in Central India and Brajrajna-
gar secti on 'of Western Orissa. Apart 
from this, several other mall, me-
dium and large scale ,industries are 
coming up in thi ~rea. All , these 
together would generate consldera-
ble amount of traffic, particularly 
in Waltair, Bilaspur and Chakradhar-
pur Divisions of SE Railway at pre-
sent, the workload of Chakradharpur 
and Bilaspur divi ions is quite heavy 
and further workload would create 
operational and managerial pro b-
lems. 

The new divisions can be consti-
tuted by taking away some portion 
from Chakradarpur and 'Waltair div~
sions. Some of the main railroads 
like Rourkela and Raigarh. Jharsu-
$uda aQq Titlagarb, Ray~ada a,nq 

Raipur and Barsuan and Birmitrapur 
can be kept in the jurisdiction of 
new railway division. , . 

In view of this I urge the Govern-
ment to take immediate steps for 
t he creation of a separate railway 
division for Western Orissa. 

(iii) ALLBGED MIS-MANAGEMENT 
AND WASTEFUL EXPENDITURE 
IN INDgN COUNCIL OF 
AGRICULTURAL RESEAIU~H. 

SHRl HARIKESH BAHADUR 
(Gorakbpur) : Indian Council 
of Agricultural Research is the apex 
bo<;iy which coordinates research in 
the field of agriculture and as such 
it has to set the highest standards, 
Under it come institutions of national 
imporance dealing with research in 
particular fields. It has a budget 
running into Rs. 300 crore. It is 
essential that the working of the 
ICA R is got reviewed in depth so as 
to make sure that the moneys are 
spent for approved objectiv~s and 
that the farmers in the field are 
rendered service for it is in their 
name that huge amounts are given. 
In particular. I would like to draw 
attention to two aspects : 

(i) The Audit Reports should be 
gone into with a view not 
only to take deterrent action 
again t those who are found 
guilty of irregu larities or 
wasteful expenditure but to 
enSUre that remedial mea-
sures are taken to obviate 
recurrence; 

(ii) Wherever Expert Committees 
have gone into the working 
of research institutions, as 
for example Sheep Research 
Institution, and have high-
lighted defiCiencies, irregular,-
ties etc. these should be gone 
into and proper measures 
taken' to rectify the deficien-
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